
303 Written Answers [ RAJYA SABHA ] to Questions 304  
Amendment   of Patent  laws 

@2343A. SHRIMATI PREMILA BAI 
DAJISAHEB CHAVAN : Will the Minister 
of INDUSTRY be pleased   to   state   : 

(a) whether Government are aware 
that the existing Patent laws do not provide 
deterrent punishments to the offenders who 
are cheating the consumers on a large scale 
through sale of spurious goods;      and 

(b) if so, whether Government are 
considering any prposal to amend, the 
existing laws on the subject for making the 
sale of such spurious goods a cognizable 
offence? 

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN DATT TIWARI) : (a) and (b) 
The Patent laws deal with grant of Patents 
for inventions and are not concerned with 
the sale of spurious goods. 

 

(^Previously    Unstarred  question 1976 
transfered from the 2nd November, 1982. 

@ ^Previously Unstarred question j902 
transferred from the 2nd November 1982 

 


